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[Dr. Vasant Kumar Pandit]

pile coal and coke in every State and. then
the States would . at a very short notice
cither .through road transport or other
methods of transport move the coal to the
required industries, to the required ther-
mal power statmns industries and even tp

consumers whose reaum:mcnt of coal is low.

This crisis, therefore, has given warning
to the Government about it. Whatever
may be the reason due to this crisis a

stituation like this should not arise in the’

coming future. ° A coordination body
-consisting of 3-4 depratments should be set
up immediately so that this problem can
be solved. Otherwise. this -crisis may
bring an economic recession as far as
coming three months are concerned. I
would like to draw the attention of the
house to the fact that the coming months
are the peak consumption period for the
requirement  of  electricity. During
_these three months the stock in th'e thefmal
power stations and the industry should be
as high as possible. ~ Therefore I would

" call upon the Govetnment to come for-
ward and publicly allay our fears by
working out cxactly what arrangernent has
been madeé as far as movement of coal is
concerned — how mueh coal is available ;
how many wagons are_available ?  As far
as public is concerned the pubhc should
be assured thai coal will he available
within the next 10-15 days, coal will be
available to every consumer on pricrity
basis as expeditiously as possible.
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(Iv) REPORTED STRIKE -IN DURGAPUR
FERTILIZER FACTORY

SHRI RAJ KRISHNA. ‘DAWN
(Burdwan) : Mr Chairman Sir, our
country is mainly based .on agriculture.
The whole economy of our country depends
mainly on agricultural production. Fertiliser
is an essential commodity to produce
crops. Sometimes not only food gut “also
mdustrlal-crop p;oduct\on is bcmc' ham-
pered in ‘our country due to shortage of
fertilisers. . The ,production in the Ijurga-
pur F riiliser Fa(‘tdry of 'the . Fertilisér
Corporation of India only some  days
back hal bhzen completely stopped du(
to general workers’ strike

~ Now ‘the technical supervisors of the
Durgapur TFertiliser Factory of the Fertiliser
Corporation of India will go - an maw
casual leave on March g1 ..in - protest
against the Corporation’s policy of pur-
suing: ‘double standards in.respect of étatus
and pay structure for technical' officers’.
The supervisors have already . begun -aa
indefinite relay . hunger strike on 26:h
March, 1978.  If this threat materialises.
‘th= country would have to suffer a huge
loss and the whole.cultivation works will
be scverely hampered again.

Therefore, 1 would like to draw the
attenvion of the Minister-in-charge to this
an<l vequest that he should take this
matter scriousty and comz out with a
statement setting forth the steps taken by
the Government to prevent the hunger
strike ani to fulfil the demands of those
oflicers. Government should take immediate
action in the matter to meet the demands
of the officers and to avoid the stoppage
of production of fertiliser which is a very
important procuct for our people and for
our industry.

SHRI SONINATH  CHATTER]JI
(Jadavpur) @ Now, on political grouris
th : locations of oflices of government under-
takings are being fixed.  This is a very
scrious matter.  The oftice of the Fertiliser
Corporation is Leing shifted from Caleuna.

AN HON, MEMBER : The MPs of
\West Bengal have submitted a joint ve-
presentation to the Minister  (dnferrup-
tions),



